
O.A. No.481/09 

QWER DATED 2lt QQpfQ(9 

C Of*:Bhl: 

Hon>ble Mr. Justice K. Thankappan, Member (J) 
Hoifble Mr. C.R. Mohapatra, Member (A) 

Heard Mr. S. Pattnaik, 1d. Counsel for the 

applicant and Mr. S. Bank, Ld, AddL Standing Counsel for the 

Respondents. 

2. Ld. Counsel for the applicant wants to 

withdraw the (I) A.. Request for withdrawal of this 0. A. is 

allowed. Accordingly, the O.A. stands dismissed as withdrawn 

without prejudice to the applicant to move this Thbtmal if so 

advised, in iatcT stage. 
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